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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session
BULLETIN - PART 1
(Brief Record of Proceedings)
Wednesday, January 22, 2025

[English Version]

The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.

Calling Attention :

1. Shri Murali Perunelly called the Agriculture Minister's attention
regarding the necessity to formulate special assistance schemes for
paddy procurement in the State, which is worsened due to the
flawed Central Government policy. The Minister made a statement

in this regard.

2. Shri Ramesh Chennithala called the attention of the Minister for
Transport to the necessity to reduce the increase in road accidents
and fatalities in the State and to ensure safe commuting through the
co-ordination of various Government departments. The Minister
made a statement in this regard.

The Matters under Rule 304 :

The matters raised in the House by the Members under Rule 304 are
listed below :
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The ministers concerned made the statement regarding the respective issue.
Adjournment Motion: (Rule 50)

Shri P. C. Vishnunadh and Five other members had given a notice for moving
an adjournment motion regarding the matter of alleged non-payment of pay
revision arrears, dearness allowance arrears, leave surrender benefits of state
government employees, teachers and pensioners and non-constitution of the 12th
Pay Revision Commission and that the proceedings of the House should be
suspended to discuss the matter. On the light of the explanation from the Finance
Minister, the Speaker denied leave to present the motion for adjournment.

(As a mark of protest against the attitude of the Government in the matter, the
Members belonging to opposition staged a walkout.)

Discussion on the motion of thanks to the Governor's Address :

Discussion on the Motion of thanks to the Governor's address resumed. The
following members took part in the discussion:

Shri C. H. Kunhambu
Shri Ramesh Chennithala

Shri E. K. Vijayan



Shri K. P. A. Majeed

Shri Sebastian Kulathunkal
Shri Mani C. Kappan
Shri P. V. Sreenijin

Shri N. K. Akbar

Smt. Daleema

Shri Rahul Mamkootathil
Shri P. T. A. Rahim

Shri K. Ansalan

Shri U. A. Lathif

Shri K. N. Unnikrishnan
Shri H. Salam

Shri Mathew T. Thomas
Shri Najeeb Kanthapuram
Shri V. R. Sunil Kumar
Shri M. Vincent

Shri P. Nandakumar

The House adjourned at 2.20 p.m. to meet again at 9.00 a.m. on Thursday,
January 23, 2025.

DR. N. KRISHNA KUMAR,

Secretary.



